obsolete and old machinery and equipment and “Strengthening of Infrastructure of existing Weak
Khadi Institutions and Assistance for Marketing Infrastructure” which includes strengthening of
Infrastructure” of existing 100 weak selected khadi institutions. Besides, the recently introduced
Khadi Reforms and Development Programme funded by the Asian Development Bank also
provides for revitalization of khadi sector through measures which, infer alia, include enhanced

employment and eamings of the artisans through their capacity building and empowerment.
Self-employment to disabled, SCs/STs etc. by KVIC

660. SHRI BIREMDRA PRASAD BAISHYA: Will the Minister of MICRO, SMALL AND
MEDIUM ENTERPRISES be pleased to state:

(a) whether Khadi and Village Industries Commission (KVIC) has launched a scheme to
provide self employment to the disabled, Scheduled Castes, Scheduled Tribes, Other Backward
Classes and persons living below poverty line in NER also; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF MICRO, SMALL AND MEDIUM
ENTERPRISES (SHRI DINSHA J. PATEL) : (a) and (b) Yes, Sir. The Khadi and Village
Industries Commission (KVIC), a statutory body under the administrative control of the Ministry
of Micro, Small and Medium Enterprises, has been implementing a scheme named “Prime
Minister’s Employment Generation Programme” (PMEGP) for creation of opportunities for self-
employment through setting up new micro enterprises in manufacturing or business / service
sector, under which margin money assistance is provided to the interested persons, including
those belonging to the categories of disabled, Scheduled Castes, Scheduled Tribes, Other
Backward Classes, North-Eastern Region (NER) also. Substantial credit is extended by banks
depending upon the project cost and location / category of the beneficiary. PMEGP was
introduced in 2008-09 by merging the erstwhile Pradhan Mantri Rozgar “Yojana and Rural
Employment Generation Programme. PMEGP is being implemented in both rural as well as
urban areas, throughout the country. The scheme has higher quantum of margin money subsidy
for special category under which disabled, Scheduled Castes, Scheduled Tribes, Other

Backward Classes, MER are covered, as shown below:

Categories of beneficiaries Beneficiary’s Rate of Margin
under PMEGP Contribution hMoney Subsidy
(% of project (% of project cost)
cost)
Area (location of project/unit) Urban Rural
General Category 0% 15% 25%
Special Category (including SC/ 05% 25% 35%

ST/OBG/Minorities/\VWomen,
Ex-servicemen, Physically
handicapped, NER, Hill and
Border areas etc.)
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PMEGP is implemented through KVIC as the nodal agency at the national level. At the
State/Union Territory level, the scheme is implemented through field offices of KVIC,
State/Union Territory Khadi and Village Industries Boards (KVIBs) and District Industries

Centres (DICs) with involvement of banks,

The detailed guidelines of PMEGP are available on the website of Ministry of Micro, Small

and Medium Enterprises wwaw.msme.gov.in.
Stealing of cut down trees at Hoshiarpur
1661, SHRI AVINASH RAI KHANNA: Wil the Minister of RAILWAYS be pleased to state:

(a)  whether Government is aware that the cut down trees worth lacs of rupees are lying

on railway land at Hoshiarpur station and are being stolen everyday;

(b)  whether Government will make an enquiry into it, and if not, the reasons therefor;

and
(c)  bywhen Government would arrange for lifting of these trees from there?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED) : (a)
and (b) Total 165 nos. cut down trees are available on Raitway land at Hoshiarpur. Mo incident

of theft of these trees has been reported.

(c) After getting the valuation of these trees done from the Forest department, the

disposal of these trees will be arranged.
Selling of fake unreserved tickets
1662 .SHRI SATYAVRAT CHATURVEDI: Will the Minister of RAILWAYS be pleased to state:

(a) whether the matter of seling of fake unreserved tickets has come to the notice of

Government;

(b) if so, the number of persons rounded up so far in this regard along with the
action taken against them and guantum of loss estimated to be borne by Railways owing to this;

and
(c) the steps taken by Government for checking the selling of fake tickets in future?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI E. AHAMMED) : (a)
and (b) Yes, Sir. Ten persons were found involved in sale of fake unreserved tickets.
Cases against them were registered with the Police Department. Fake tickets valuing
Rs. 3,06,474/ - were recovered from their possession, which otherwise would have been loss to

the railways.

(c) Surprise checks are conducted at hooking offices and the Railway concourse in

association with Railway Protection Force, Government Railway Police under the supervision of

TOriginal notice of the question was received in Hindi.
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